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ing. indentifying ;md taking up entitlement 
problems faced by the rural poor as well as 
urban entitlements. 

(d) The provision for the year 1983-84 is 
Rs. 55.59 lakhs. 

(e) No, Sir. 

Post-Graduates in Employment Exchanges 
1442. SHRIMATI MAIMOONA SUL-

TAN: Will the Minister of LABOUR AND 
REHABILITATION be pleased    to 
state: 

(a) the number of graduates and post-
graduates in Delhi who have been registered 
with the employment exchanges for the lust 
three years without any employment 
opportunities having been offered to them; 
and 

(b) the number of such persons who have 
meanwhile become age-barred for purposes 
of employment in Government jobs? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR AND REHA-
BILITATION (SHRI DHARMA VIR): 
(a)The number of graduates and post-
graduates who are on the Live Register of 
Employment Exchanges in Delhi without 
having been sponsored to any employer 
during the last three years or more is given 
below: 

Graduates        —        2089 
Posl-gradua-      —        543 tes 
(b) Age requirements differ from de-

partment to department and from sector to 
sector. Therefore, it is not possible to indicate 
a specific number of age-barred persons. 

 


